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Break up of Co ts of DDA lat in 
Janakpuri 

10070. · SHRY HIRA A R. 

PARMAR Will the Minister of 

WORKS AND HOUSING be pleased to 
state : 

(a) whether it is a fact that the 
price paid/ payable to Delhi Develop-
men t Authority by allottees of LTG Flats 
especially situated in pocket CSB, CS 
and C5D of Janakpuri New Delhi 
In Jude be ides the actual c t of con-
struction, ~  other charge uch as 
premium on land, maintenance, admini-
strative departmental and documental; 
electrical (internal) charge and interest 
paid by ODA to LIC, General In u-
rance, etc; and 

(b) if so, the break up of the cost 
in re pect of these fiats in the above 
pockets 1 

THE DEPUTY MINISTER IN THE 
DEPARTMENT OF SPORTS, IN THE 
MINfSTRY OF WORKS AND 
HOUSING AND IN TH EPART-
MENT OF PAR lAMENTARY 
AFFAJRS (SHRI MALLlKARJ N) : 
(a) and (b) D . D.A. have reported that 
their flats ii1cluding LIG flats in Pocket 
C5B, C5C and C5D, Janakpuri include 
premium f r land. The e flats are dis-
po ed of at composite t announced 

through the brochure. Departmental 
charges, inter .. ' t on capital, administra-
tive charges etc. from part of co t of 
construction and are treated as such. 
The break up of the co t of construction 
and cost of land is duly furnish d to the 
allottees through r.emand-cum-al lotment 
letters. · 

.. 
' 
eeovery from Unauthorised Ten·ant 

in Vasant Vilun 

~ 10071. SHRI DHARAM BIR 
SINHA : WiJI the Mini ter of WORKS 
AND HOUSING be plea d to refer to. 
re-ply gtven to Unstarred Que tion 

~  ~  Qn 8 May, 1978 regarding ter· 
mination of sub-lea e of plot in Va ant 
Vihar nd state· : 

(a) w 1 ther the damn have incc 

been recover d from the t• nants f r the 
period during which the tenant re-
mained in unnuthori cd cupation f 
the I ermise ; 

(b) if not, th ... rca. on therefor and 
the amount to be n: over d in ca h 
ca c; 

(c) the total ~  i •tv Iv d; and 

(d) what steps Government have 
taken t en ure rcrov ry lf th dues ? 

TH D PUT J\ I <;TE IN THE 

DEPARTM NT OF SPORTS IN THE 
Ml T T Y OF RK A  D 
HOUSING AND T J THE n P RT-
MENT F PARLr MENT RY 
AFFAIRS ( HRI 1ALL!K RJUN) : 
(a) to ( d) The information i bwi ng 

colJcct d and wi II be laid on the Table 
of the Sabha. 

RP in Uttar r. dc .. h. 

10072. SHRI B . D. SINGH Will 
the Mini trr of rlHC TURE be 

~  cd t ,.,..frr to th{" r plv iv •n t 
Unst'lrre uc.,tion No. 48( on 26 
March, 1984 rrg::irding ATC'RP in Uttar 
Prade hand tate : 

(a) the re sons for c ntinu u. Jy 
deer a in femn le c:to k s hown in 
Anne ·m I, r ply to th' :ih vl que:"ltion 
year-wise, geneti !!TOUp v. i•:c. from 1981 
to 1983 but increasing thi!r f in 1984, 
gen tic-group-wi c femn l number born 
year-wise in 1983 nnd 1984 and tho e 

died and/or sold; 

(b whether Government consider 
proportion of cow dry rsu tho c in 
milk, year-wise,  g netic-group-wi e, 
. ttti<;f'1ct ry when from 197 continuou. Jy 
uch uirge ropMtion wa dry and 
average daily milk production per 
anim l in milk o Jow· 

(c) the proportion cro br d cow 
dry Gov rnment con ider sati factory 
and the rea ons th er for; and 




